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भा�रती�य खा�द्य सु�रक्षा� और मा�नक प्रा�धि�करण
Food Safety and Standards Authority of India

(खा�द्य सु�रक्षा� और मा�नक अधि�धिनयमा २००६ क�  तीहती स्था�धि�ती वै ��धिनक प्रा�धि�करण)
 (A Statutory Authority established under Food Safety & Standards Act, 2006)

(गु�णवैत्ता� आश्वा�सुन प्राभा�गु)
 (Quality Assurance Division)

एफ.डी�.ए भावैन, क)टला� र)डी, नई दि.ल्ला� – ११०००२
FDA Bhawan, Kotla Road, New Delhi – 110002

                                                                                                              दि.न�0क:-

15 धिसुती0बर, 2022   

Dated: 15th September, 2022

आ.�श
ORDER

Subject: Suspension of Bali Test House Pvt. Ltd., Ludhiana -reg.

               Bali Test House Pvt. Ltd., Ludhiana bearing FSSAI Reg. No. 9/N/FSSAI/2014

and NABL Certificate No. TC-7302 was recognized and notified by FSSAI u/s 43(1) of FSS

Act,  2006  vide  Gazette  Notification  dated  02nd December,  2016  for  chemical  and

biological scope of testing for the purpose of carrying out the analysis of food sample

under Food Safety and Standards Act, 2006 and Rules and Regulations made thereunder.

2.           It is noted that Bali Test House Pvt. Ltd., Ludhiana has been suspended by NABL

w.e.f 30th April, 2022 as per the conditions 4 and 5 of clause 4.4 of the NABL Document

No. 216.

3.           Thus, due to the suspension of the aforementioned laboratory by NABL, Bali Test

House  Pvt.  Ltd.,  Ludhiana  is  hereby  suspended  w.e.f.  15th September,  2022  from
carrying out analysis of samples under the Food Safety and Standards Act,  2006 and
Rules and Regulations made thereunder as per regulation clause 10(2) read with clause
10(1)(iii)  of  the  Food  Safety  and  Standards  (Recognition  and  Notification  of
Laboratories)  Regulations,  2018  for  a  period  of  six  months  or  till  the  revocation  of
suspension by NABL.  

4.           This issues with the approval of Competent Authority.

 
 

(स्वै�ट� ब�ह�र�)
 (Sweety Behera)

धिन.�शक (गु�णवैत्ता� आश्वा�सुन)
Director (Quality Assurance)
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प्राधिती:
१.    ब�ला� ट�स्ट ह�उसु प्रा�इवै�ट धिलाधिमाट�डी,  स्ट्री�ट न0बर  12,  जी�वैन नगुर,  फ)कला प्वै�इ0ट फ� जी- V,

ला�धि�य�न�, �0जी�ब- 141010।

To 

1. Bali Test House Private Limited, Street no.12, Jeevan Nagar, Focal Point Phase– V, 

Ludhiana, Punjab– 141010 
 

प्राधितीधिलाधि�:

7.र�ज्य खा�द्य सु�रक्षा� आय�क्त (सुभा� र�ज्य/सु0घ र�ज्य क्षा�त्र) 

8. सुभा� अधि�क@ ती अधि�क�र� और न�धिमाती अधि�क�र�, एफएसुएसुएआई 
9. सु�ईओ, एनएब�एला, नई दि.ल्ला� 
 

Copy to:

1. State Food Safety Commissioners (All States/UTs) 
2. All Authorized Officers and Designated Officers, FSSAI 
3. CEO, NABL, New Delhi 
 

सुBचन� क�  धिलाए प्राधितीधिलाधि�:

7. अध्यक्षा क�  ����एसु, एफएसुएसुएआई, नई दि.ल्ला� 
8. सु�ईओ क�  धिनजी� सुधिचवै, एफएसुएसुएआई, नई दि.ल्ला� 
9. क�यEक�र� धिन.�शक (आरसु�डी�), एफएसुएसुएआई, नई दि.ल्ला� 
10.धिन.�शक (आय�ती), एफएसुएसुएआई, नई दि.ल्ला� - एफआईसु�एसु माF आवैश्यक �रिरवैतीEन क�  धिलाए। 
11.प्रामा�खा (आरसु�डी�), एफएसुएसुएआई 
12.सु�आईट�ओ एफएसुएसुएआई, नई दि.ल्ला�-एफएसुएसुएआई वै�बसु�इट �र अ�ला)डी करन� क�  धिलाए 

 
Copy for information to:

1. PPS to Chairperson, FSSAI, New Delhi 
2. PS to CEO, FSSAI, New Delhi 
3. Executive Director (RCD), FSSAI, New Delhi 
4. Director (Imports), FSSAI, New Delhi-for necessary changes in FICS. 
5. Head (RCD), FSSAI 
6. CITO FSSAI, New Delhi-for upload on the FSSAI website 

 

 

File No.QA-12015/23/2021-QA-FSSAI


		2022-09-15T17:34:12+0530
	SWEETY BEHERA
	Approved




